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. Secretariat (Committee on Petitions) 
and the comments on the various 
points raised by the AEsociation were 

-sent .to that Secret ad at. The main de-
mand of the Association before the 
Committee on Petitions is for treatjng 
the Ticket Checking Staff as Running 

'Staff and payment of Running Allow-
ance to them, 

KiriJ)Ur-Barbil Line 

4002. SHRI HARIHAR SOREN: Will 
--the Minister of RAIL\VAYS be plealS-
. ed to state: 

(a) whether his Ministry has receiv-
-ed any proposal from the Government 
of OriSsa to provide rail-link between 
_Kiribur and Barbil in Orissa; 

(b) if so, when such a proposal iSi 
··going to be implemented; and 

(c) the progress made, so far , in 
this regard? 

THE DEPUTY , MINISTER IN THE 
MINISTRY OF RAIL'VAYS AND IN 

' THE .DEPAR~'IT OF PARL1A-
·MENTARY AFFAIRS (SHRI J\IA-
~:rxA.RJUN): (a) No such proposal 

· has, :b~en received in the recent past. 

(b) and (c) Do '.lot arise. 

:Berths Allotted to Kerala for Official 
pUl"pOse 

4003. SHRI K. KUNHAMBU; Will 
_ the Minister of RAILWAYS be 
,pleaSed to state: 

(a) ,the number of berths allottE:'d to 
· the Government of Kerala for use of 

officers for undertaking jour~eYs 
at short notice for official purPOSE.S in 

· different trains; 

(b) whether the state GovernmlCnt 
- has at any time asked for an increase 

in the quota of berths; and 

(c) if so, the detajls thereof and the 
action taken thereon? 

THE DEPUTY MINISTER IN THE 
· MINISTRY OF RAiL 4.Y'~ ~Nl;) I:N 
"THE :PE1?AR~¥ENT ' OF P:AR.LIA-

• 

MENTARY AFF A RS (SHRI MAL-
LIKARJUN): (a) At 'present there 
is no separate qupta of berths allot-
t ed to Government of Kerala. 

(b) and (C) Do not arise. 

Sacking of Indian Emplo'Yees of Iraqi 
Emba sy 

4004. SHRI CHRANJI LAL SHAH-
MA: Will thE Mintster of EX'l'ER-
NAL AFFAIRS be pleased to. state : 

(a) whether it is a fact that all 
Indian E'mployees nf the Iraqi Em-
bassy in New Delhi have been sacked; 

(b) if so, reaction of th~ Indian 
Government thereto~ "Wd 

(c) whether any protest ha b€.~en 

made to. Iraqi Gov 2rnment in this re-
gard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMS." 
RAO): (a) In pursuance of policy de-
cision of .the Government of Iraq re-
garding non-emPloyment of 10·:a1 naM 
tionals in Iraqi Missions, the ;,;oarvices 
of . the Indian employees at the Iraqi 
Embassy in New Delhi were te~'mina

ted in December 1981. 

(b) and (c) Do not arise 3ince all 
.the Indian employees affected by this 
decision were paid tenninal benefits 
in accordance with the Model Con-
tract circulated by this Mini..;try in 
1975 to foreign diplomaic missions in 
India. 

Number of Railway Employees died 
and injured on Agra Train celdent 

4005. SHRI BHEEKHABHAl: WHl 
the Minister of RAIL WAYS be plens-
ed .to state: 

(a) the total number of deaths of 
the railway employees in the' accideat 
beaween Agra and Delhi ·m 27th 
J~nuary, 1982; and 

(b) the total number of railway 
employ;eoo injured? 
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'THE DEPUTY MINISTER IN THE 
MINISTRY OF RAIL WAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRl :MAL-
LIKARJUN): (a) and (b) In th~ col-
lision which took place at Agra Cantt 
on 27-1-82, 4 railway employees were 
killed, 2 sustained griev'Ous injuries 
and 6 simple injuries. 

Transfusion of Arti!icial Blood in 
Emergency Transfusion Casfs in 

Delhi Bo~ital 

4006. SHRI M. RAMGOPAL R~D
DY: Will .the Minister 'Of HEALTH 
AND FA-MIL Y WELFARE be pleased 
t o state: 

(a) whether dQctQrs in Delhi hQspi-
iaIs have tried transfusiQn of artifi-
cial blQod in emergency transfusiQn 
ceses when natural blQod is not avail-
able 'Or the patient falls in a rare 
blood grQUp. and , 

b) if 5'0, what is the result of such 
itransfll,5ion? 

THE MINISTER OF HEALTH AND 
F 4MILY WELFARE (SHRI B. 
SHANKAR.ANAND): (a) No. 

b) Does not arise. 

Coq-estion at Bombay Port 

) 4007. DR. SUBRAM.ANlAM SW A-
MY: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether G'Overnment :ll\~ dware 
hat "vested interests" are responsible 
or congestion of Bombay PQrt; 

(b) if so, the details thereof; ani 

(c) details of steps that are being 
~en to prevent congestion at Bom-

h9.y Port? 

THE MINISTER OF SHIPPING 
AND TRAl'{SPO:a,T (SHRI VEEREN-
DRA PATIL): (a) It is no.t correct 
to say that vested interests are respon-
sible for cQngestion ao; the Port of 
"Bombay. 

(h) Does no ~rise. 

(c) Following steps have been tak-
en to prevent cong~s~ion at Bombay 
Port: 

(i) The port allows a rebate at 
Rs. 30/- per ,tonne of cargo 
for midstream unloading/ 
loading. The rebate ratp. is 
raised ,to Rs. 60/_ per tonne 
if the entire dttscharge is com-
pleted in midstream. ' 

(iJ) ~he CoHec,tQr of Customs. 
BQmbay, has allowed full 
cQntainer loads tQ ' move out 
of the docks ,to consignees' 
in Greater BQmbay. 

(iii) OperatiQns of vessels are be-
ing monitored daily and ves-
sels which show POOr rate 'Of 
loading/unloading are !,ena-
lised by taking them out ot 
the berth. 

(iv) Very strict cQntrol over accor 
ding 'Of priority berthing to 
vessels is being exercis~d. 

(v) The use of berths was rati'O.ll-
alised by the Bombay Port 
Trust Board with effect from 
13-7-1981 which has })teen 
found effective. 

(vi) The board has approved a 
proposal to take over covered 
godowns of 71,000 sq. Ft. and 
·two open areas of 15 acrE'S 
each. The plan is to shift the 
,cargoes from the docks. 

(vii) Plans far betber lighting ar-
rangements in the Docks are ' 
under implementatiQn. 

(viii) As a deterrent again9t; pro-
longation of storage ir. the 
docks, the rate of demurrage 
charges On consignments ly-
ing uncleared f.or over a: 
month/two months has been 
enhanced. 

(ix) The traffic arrangements in-
side the docks have been re-
vamped by enlarging the 
strength of traffic constabl(;>s 




